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CBSCTRAL AEMINISTRATr/R TRIBUNAL. JARALPUR B^Nm

original Application No. 591 of 200^

Jabalpur, this the 12th day of September, 2003

Hon-ble Shrl Anand Kumar Bhatt, Administrative Member

Smt, suman Kol, vi/o. Late Mlthulal
age about 39 years, r/o. Q.No.
87/3, Type-1 Khamarla Factory,
J abalpur•

A

(By Advocate - None)
pplicant

V e r s u s

1. Chairman, ordnance Factory
Board, 10-A, s.K. Bose Road,
Kolkata,

2. General Manager,
Ordnance Factory Khamarla,
Jabalpur.

3. Union of India,
through Chairman,
Ordnance Factory Board,
Kolkata.

Respondents

_0 R D S R (oral)

None for the applicant inspite of revision of the
list. This case was fixed for admission on two conse
cutive dates, but nobody was present for the applicant.

seems that the applicant is not interested in

prosecuting the case. Accordingly the original Applica
tion is dismissed for non-prosecution.

(Anand Kumar Bhatt)
Administrative Membor
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